CENTRAL A DMINISTRATIVE TRIBUNAL
ERNAKULAM BENCH

0.A. 364/93

Wednesday. the . tenth day of November, 1993

"MRe Ne DHARMADAN MEMBER (JUJICIAL)
MR. S+ KASIPANDIAN MEMBER (ADMINISTRATIVE) .

T. Gurusamy , a - ‘ o o
Permanent Way Inspector/CTR : E
Southern Ramlway,COLmbatore North . Applicant

BY MLe Pe Sivan Plllai
VSe
l. Union of India through the
General Mapnager, Southerm Railway
" Medras-3 .

- 2+ The Chief Personnel Officer,
Southern Railway,Madras-3.

3. The Chief Track Engineer , ’
Southern Railway,Madras-3 :

4, The Sre Divisional Engineer/ : _ .
© Central, Southern Railway,Palghat ~ Respondents

By Hr.,Thomas Mathew Nellimoottil |

ﬁf. ﬁ- harmadan

‘ ‘ . The learned counSel for respondents submltted
‘that the rellefs ¢claimed in the orlginal application has
already been granted,to the applicant and the order is produced
| along with the repiy;, The learned counsei for'épplicént is
satisfied wich the order and he submitted that the. orlglnal

applicat;\p can be leSed. Accordlngly, e close the orxgxnal

appllcatlon. _ ' ‘ :
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